“ACT No. XIV oF 1933

[PASSED BY THE INDIAN LEGISLATURE.]

(Recewed the assent of the Governor General on the
16th April, 1933.)

An Act further to amend the Indian Tariff Act, 1894, for a
certain purpose.

WHEREAS it is expedient further to amend the Indlan

Tariff Act, 1894, for the purpese hereinafter appear-
ing; It is heveby enaected as follows:—

1. This Act may be called the Indian Tariff (Amendment) Short titte.
Act, 1933.

2. Tn Ftem No. 148A of the Second Scheduls to the Indian Amendment of
virtof1804. < Tariff Act, 1894, after the words ‘‘ Indian sheet bar »’ in Actvlllof
sub-item (z) and sub-item (¢7) the words and figures ¢ import-
ed into the United Kingdomy after the 23rd day of December,
1932 ” sha.ll be added.
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